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THE AUHATI HIGH OURT AT UWAHATI(HrGH COURT OF ASSAM, NAGALAND. M IZORAM AND ARUNACHAT PRADESH)

N .HC vtt-24t 2003l100q (ta
Smtl. Jayashree Bora
It. Reqistrar (Vigilance),
Gauhati Htgh Court,
Guwahati.

Shri Abu Salch Badrudduza Laskar,
District & Scssions Judgc,
Drma Hasao, Haflong.

.ll
^ 6c+.
5eptember 2024

With refcrence to thc abovc, I am directed to intorm you that your praycr forpermission to avair civir vacation from 07.10.2024 to 20.10.2024, arong with stationleave permission, from the evening of 05.10.2024 ti, the morning of 21.10.2024, hasbecn granted Thc next senior most ludrcial officcr availablc at the station will remarn rn chargeof your Court and your Office during your abscnce.

Dated, Guwahati the

Civil vacation.

Your lcttcr No. Dl/DH/t- 1/2 O24l244glEstt., dtd.23.Og.2024

Yours faithfully,

il/_
JT. REGISTRAR (VIGILANCE)

M o o.H .VI -24 2 3 o (rTtl 3 ACopy to: / 0 7- \o ^?pz+
l. The principal Accountant General (A&E)

, information.
y' mc Project lvlanager, Gauhati Hrqh Court.
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